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ALL INDIA COUNCIL FOR II CI IMC \l 
EDUCATION 

NOTIFICATION 

New Delhi, the 9th Februan,. 2010 

No. F. 3~-3 Leeal 2008. In suppression of the 
Notification No. J7-3 i egal 2008, (tote )08. 
the All India Council for Tech icatiotl bet 
repeals the All India Council for lechiiical Education 
(constitution and functions of National Board of 
Accreditation) Regulations. 2008, notified \ ide Notification 
No. 3?-3/Legal,2008 dated 26th Ma>. 2008 

2 These shall come into force with immediate effect. 

Dr D. K.PAI.IWAL MemberSecy 
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